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I |

I SATerTe=w &t &meT 3 T IT-LTRT (2) F TefT werw wrfersTe grer oAt A e oft sraer sty

TH STEEAAT o ST AT ATAT I 6 LT AT AT AT TEH TR 6 Ih FIATAT H ITASE
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

AAT

TR T % et 5o & NH- 353C ¥ f3.4%. 75+000 & .11, 96+700 (37 i srfarardy,
SHTEST) F forw s7sie it ST aATelt 6= T2a srora S3=et afga qff v wferm e

ST T ATH. HgIUY

IEEEIG IR SE RS

wAF | Fa|w || g w1 TR C\GEIREIL] SRk ER T G kIR ERT

Heur | Hedn (T ThE) (CRERRY
1 2 3 4 5 6

T T ATH: ST
T T AT ALHA

1 1023/1 TCRTE T A 0.097161 (FFaT ) 0.097161
2 1023/2 TCRTE T A 0.097161 (FFaT ) 0.097161
3 1023/3 TCRTE SITE e 0.097161 (TFAT ) 0.097161
4 1023/4 TR 9TE 0.097161 (FF4% ) 0.097161
5 1162 st o 0.012358 (2Fa7) 0.012358
6 1163 EEil o 0.00271 (FAT) 0.00271
7 1178 TR T 0.118278 (3%4% ) 0.118278
8 1181/1 TR Fft ST 7 T 0.011591 (FF4% ) 0.011591
9 1193/1 st T 0.02951 (ZFa¥ ) 0.02951
10 1194 IGEll FO 0.02769 (237 ) 0.02769
11 1218/1 GEl FO 0.006183 (247 ) 0.006183
12 1218/2 IGEl FO 0.006183 (247 ) 0.006183
13 1220 st i 0.003447 (z%47 ) 0.003447
14 1223 st i 0.001613 (2%47 ) 0.001613
15 1225 IGEl FO 0.005941 (247 ) 0.005941
16 1226/1 st Fo 0.003607 (Fa7) 0.003607
17 || 1226/2 fashr o 0.003607 (FFa7 ) 0.003607
18 1227 st ST 0.002553 (FF47 ) 0.002553
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19 || 1228/1 fashr o 0.003915 (FF47 ) 0.003915
20 || 1228/2 fashr o 0.003915 (FFa7 ) 0.003915
21 1229/1 st i 0.002077 (z%47 ) 0.002077
22 || 1229/1/1 At T 0.002077 (z%47 ) 0.002077
23 1229/3 LKl Fo 0.002077 (%47 ) 0.002077
24 1230 IGEll Fo 0.003775 (297 ) 0.003775
25 1231 At T 0.001124 (z%47 ) 0.001124
26 | 1233/1 IEEil ST 0.001221 (F%4% ) 0.001221
27 || 1233/1/1 REARA] o 0.001221 (FFAT ) 0.001221
28 || 1233/1/2 REARA] o 0.001221 (FFAT ) 0.001221
29 || 1233/1/3 REARA] o 0.001221 (FFAT ) 0.001221
30 || 1233/2 fasfr o 0.001221 (FFAT ) 0.001221
31 1234/1 fasfr o 0.004008 (FFaT ) 0.004008
32 || 1234/2 fasfr o 0.004008 (ZFaT ) 0.004008
33 || 1236/1 st T 0.190301 (FF4% ) 0.190301
34 || 1238/1/1 st T 0.028019 (FF4% ) 0.028019
35 || 1239/1 st T 0.034905 (FF97 ) 0.034905
36 | 1240/1 st T 0.015032 (2%47 ) 0.015032
37 || 1241/1/1 st T 0.004543 (2%97 ) 0.004543
38 1242 TR 0T 0.001363 (FF47 ) 0.001363
39 || 1244/1 st O 0.073351 (FFaT ) 0.073351
40 || 1244/2 st i 0.073351 (z%47 ) 0.073351
41 134 st i 0.064702 (z%47 ) 0.064702
42 1348/1 IGEll FO 0.006161 (297 ) 0.006161
43 135 EEil Fo 0.224892 (F47) 0.224892
44 || 1359/1/sr st i 0.001345 (z&47 ) 0.001345
45 || 1359/2 st o 0.001345 (F%9% ) 0.001345
46 || 1359/3 fasft o 0.001345 (F%9% ) 0.001345
47 1359/4 IGEil Fo 0.001345 (3FaT) 0.001345
48 1362 st ST 0.009453 (FF47 ) 0.009453
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49 || 1363/1/zr fastr T 0.000038 (2F47 ) 0.000038
50 | 1363/1/= fastr T 0.000038 (2F47 ) 0.000038
51 1363/2 AT T 0.000038 (2747 0.000038
52 || 1363/4 st i 0.000038 (&%) 0.000038
53 137 LKl Fo 0.005577 (%47 ) 0.005577
54 139 TR EERILEERIEL 0.158744 (%47 ) 0.158744
55 || 1413/1/ st i 0.000634 (2747 0.000634
56 |4 31/ Vsl st i 0.000634 (2747 0.000634
57 |14 32”/ ?’” IEEil i 0.000634 (Z%47) 0.000634
T ad 33/1/ A AT i 0.000634 (Z#47) 0.000634
59 || 1413/2 AT i 0.000634 (2747 0.000634
60 1460 AT i 0.000301 (&%) 0.000301
61 1461 AT qTUITETAT 0.003199 (Z#7) 0.003199
62 1462/1 EEil o 0.00292 (gFa7) 0.00292
63 | 1463/1 st i 0.001138 (2&4¥ ) 0.001138
64 | 1463/2 st i 0.001138 (2&47 ) 0.001138
65 | 1463/3/= REARA] i 0.001138 (2%a¥ ) 0.001138
66 | 1466/1 st i 0.024885 (2#47 ) 0.024885
67 | 1466/2 st i 0.024885 (2#47 ) 0.024885
68 || 1466/3 fashr T 0.024885 (247 ) 0.024885
69 || 1466/4 st i 0.024885 (ZF47 ) 0.024885
70 || 1467/1 st T 0.000173 (Z%47) 0.000173
71 1467/2 st T 0.000173 (%47 0.000173
72 1468 AT i 0.003012 (Z%47) 0.003012
73 1469 AT i 0.00266 (Fa¥ ) 0.00266
74 1471 st S 0.004448 (2747 ) 0.004448
75 1521 st o 0.001977 (z%4% ) 0.001977
76 1750 st i 0.011852 (&%) 0.011852
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77 1751 st For 0.012274 (397 0.012274
78 || 1752/ fashr o 0.043668 (ZFa7 ) 0.043668
79 || 175212 st i 0.043668 (2747 ) 0.043668
80 | 1752/3 At T 0.043668 (2747 ) 0.043668
81 1752/4 st T 0.043668 (247 ) 0.043668
82 | 1752/5 st i 0.043668 (247 ) 0.043668
83 | 1765/1 At T 0.003827 (z%47 ) 0.003827
84 | 1765/2 TR ST 0.003827 (2%4% ) 0.003827
85 || 1765/3 TCRTE TET 0.003827 (ZFa% ) 0.003827
86 1785 st T 0.000483 (2%47 ) 0.000483
87 1794 st T 0.00065 (ZFIT ) 0.00065
88 1795 st T 0.000511 (Z%4% ) 0.000511
89 || 1795/1 fasfr o 0.000511 (FFaT ) 0.000511
90 || 1797/ fasfr o 0.024503 (FFaT ) 0.024503
91 1812 EEil o 0.065767 (FIT) 0.065767
92 | 1813/1 st T 0.014952 (FF47 ) 0.014952
93 || 1813/2/3 st T 0.014952 (F%47 ) 0.014952
94 1814/1 st o 0.00558 (2Fa7) 0.00558
95 | 1814/1/12 st T 0.00558 (ZFT ) 0.00558
96 | 1814/2 st T 0.00558 (ZFT ) 0.00558
97 1815 TCRTE O 0.000254 (FFaT ) 0.000254
98 1816 TR i 0.000739 (2%47 ) 0.000739
99 1817 AT FO 0.001213 (347 ) 0.001213
100 1818 LREARA] i 0.00867 (2#47 ) 0.00867
101 || 1819/1 LREARA] i 0.004821 (z&4¥ ) 0.004821
102 || 1819/2 st i 0.004821 (z&4¥ ) 0.004821
103 || 1834/1 st Fo 0.047255 (ZFa7) 0.047255
104 || 1834/2 st Fo 0.047255 (ZFa7) 0.047255
105 || 1834/3 ECOEd] Fo 0.047255 (AT ) 0.047255
106 1887 st ST 0.029792 (F%4% ) 0.029792
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107 || 1888/1 fashr o 0.061519 (FFa% ) 0.061519
108 || 1888/2 TCRTE R 0.031519 (FFa7) 0.031519
109 || 1889/1/1 TR R 0.017026 (z%47 ) 0.017026
110 55 At T 0.000659 (FF47 ) 0.000659
111 56 IGEll Fo 0.000387 (247 ) 0.000387
112 57/1 IGEll Fo 0.008295 (247 ) 0.008295
113 57/2 At T 0.008295 (z&47 ) 0.008295
114 || 59/1/1 st Fo 0.001643 (FT7) 0.001643
115 || 59/1/2 fasfr o 0.001643 (FFaT ) 0.001643
116 69 st T 0.000251 (ZF47 ) 0.000251
117 70 st T 0.004644 (247 ) 0.004644
118 71 st T 0.044199 (Z%47 ) 0.044199
119 78 st T 0.002187 (2%4% ) 0.002187
120 80 st E1E] 0.021409 (Z%47 ) 0.021409
121 81 fasfr T 0.031463 (F%9% ) 0.031463
122 82 st o 0.017593 (FT7) 0.017593
123 83/1 st T 0.033731 (3%3% ) 0.033731
124 83/2 st o 0.033731 (%47 0.033731
125 85 st T 0.019235 (F#47 ) 0.019235
126 86 st o 0.031161 (Fa7) 0.031161
127 87 IEEL LDIETS RS 0.01491 (FFaT) 0.01491

128 88 st i 0.003476 (z%47 ) 0.003476
129 || 977/1/1 TR SITE AT 0.025167 (%47 ) 0.025167
130 || 977/1/2 AT T A 0.025167 (%97 ) 0.025167
131 || 977/1/3 ECAR TEA AT 0.025167 (%97 ) 0.025167
132 || 977/1/4 ECAR QTEA AT 0.025167 (%97 ) 0.025167
133 || 977/2 TR U 0.025167 (ZFaT) 0.025167
134 || 977/3 TCHRT WAt 0.025167 (Fa7) 0.025167
135 || 997/1 TERTE o 0.052098 (FFa7 ) 0.052098
136 || 997/2 fashr o 0.052098 (FFa7 ) 0.052098
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T T ATH: ST
137 10 st T 0.005034 (FF97 ) 0.005034
138 11 fasfr i 0.011891 (z%4¥ ) 0.011891
139 12 fasfr T 0.014692 (z%47 ) 0.014692
140 14 fasfr T 0.024925 (FFaT ) 0.024925
141 15 fasfr i 0.026676 (247 ) 0.026676
142 18 fasfr T 0.063251 (z%47 ) 0.063251
143 19 st Fo 0.056997 (2FT7) 0.056997
144 25 st E1E] 0.031214 (2547 ) 0.031214
145 26 st T 0.028894 (Z%47 ) 0.028894
146 30 st T 0.028637 (2%47 ) 0.028637
147 31 TCRTE et ST 7 A 0.001057 (FFaT ) 0.001057
148 32 st T 0.022213 (Z%47 ) 0.022213
149 33 st E1E] 0.020135 (Z%47 ) 0.020135
150 363 st T 0.043663 (297 ) 0.043663
151 364 st T 0.009388 (ZF47 ) 0.009388
152 365 st o 0.012594 (ZFa7) 0.012594
153 366 st T 0.000384 (2F47 ) 0.000384
154 368 st T 0.000087 (2F4% ) 0.000087
155 377 st T 0.002984 (zF47 ) 0.002984
156 379 IEEL O 0.000019 (FFaT ) 0.000019
157 395 st i 0.001268 (2&47 ) 0.001268
158 || 396/1 st o 0.279412 (TFAT) 0.279412
159 || 396/2 st o 0.279412 (TFAT) 0.279412
160 || 396/3 GEl FO 0.279412 (%97 ) 0.279412
161 || 400/1 st i 0.00013 (Z&a7 ) 0.00013
162 || 400/2 st o 0.00013 (ZFIT ) 0.00013
163 401 st S 0.011181 (FF4T) 0.011181
164 423 st ST 0.004206 (FF37 ) 0.004206
165 424 st ST 0.005933 (FFa7 ) 0.005933
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166 430 st ST 0.001472 (3%9% ) 0.001472
167 431 st T 0.000333 (FF47 ) 0.000333
168 432 st i 0.002533 (2%47 ) 0.002533
169 435 At T 0.000133 (z%47 ) 0.000133
170 438 st T 0.000253 (z%47 ) 0.000253
171 439/1 IGEll Fo 0.022496 (2Fa7) 0.022496
172 439/2 IGEll Fo 0.022496 (#2497 ) 0.022496
173 444 fasfr ST 0.071225 (FF47) 0.071225
174 448 st E1E] 0.027691 (2%47 ) 0.027691
175 449 st T 0.016504 (247 ) 0.016504
176 456 st T 0.000443 (2547 ) 0.000443
177 468 st T 0.000577 (2%4% ) 0.000577
178 469 st T 0.006939 (ZF47 ) 0.006939
179 470 st E1E] 0.010237 (2%47 ) 0.010237
180 471 st o 0.010651 (Fa7) 0.010651
181 472 fasfr T 0.011313 (F%4% ) 0.011313
182 || 474/ fasfr T 0.007361 (2F4% ) 0.007361
183 || 474/2 st o 0.007361 (2FT7) 0.007361
184 || 484/1/A st o 0.005329 (2FT7) 0.005329
185 || 484/1/B st T 0.005329 (F%47 ) 0.005329
186 || 484/2 IEEL O 0.005329 (FFa7 ) 0.005329
187 485 st i 0.00002 (Z&47 ) 0.00002

188 486 IGEl FO 0.00171 (347 ) 0.00171

189 487 GEl FO 0.025232 (397 ) 0.025232
190 488 st i 0.029683 (2#47 ) 0.029683
191 489 st i 0.012017 (FFAT) 0.012017
192 8 st S 0.022631 (FF4% ) 0.022631
193 9 EEil Fo 0.013177 (%A% ) 0.013177

3TTe T ATH:
194 100 st ST 0.020787 (2%4% ) 0.020787




[T &% 3(ii)]

HILT T TSIA . AHTYTL

195 || 101/1 o 0.03223 (F%47 ) 0.03223
196 || 101/2 o 0.03223 (3%a7 ) 0.03223
197 102 i 0.019199 (F%4¥ ) 0.019199
198 103 Fo 0.022823 (347 ) 0.022823
199 104 T 0.023862 (z%47 ) 0.023862
200 || 105/1 SITE 3 0.017982 (z&4¥ ) 0.017982
201 105/2 T 0.017982 (z%4¥ ) 0.017982
202 || 106/1 9ITE o 0.014597 (2%4% ) 0.014597
203 107 o 0.025167 (FFaT ) 0.025167
204 108 o 0.041169 (FFaT ) 0.041169
205 115 o 0.002718 (FFaT ) 0.002718
206 || 117/ T A 0.332717 (FFAT) 0.332717
207 118 o 0.066952 (FFa< ) 0.066952
208 || 122/2 o 0.023934 (FFaT ) 0.023934
209 || 127/ 9ITE 0.083464 (247 ) 0.083464
210 15 o 0.00345 (2Fa7) 0.00345
211 52 T 0.000782 (2F4% ) 0.000782
212 54 T 0.046124 (FF4T) 0.046124
213 55/1 o 0.060474 (FT7) 0.060474
214 57 9ITE 0.007893 (F%4% ) 0.007893
215 58 O 0.024091 (FFAT ) 0.024091
216 60 i 0.003734 (z%47 ) 0.003734
217 61 o 0.011205 (FFaT ) 0.011205
218 62 o 0.013204 (FFAT ) 0.013204
219 63 Fft ST 7 Tad 0.004728 (z%47 ) 0.004728
220 64/1 SITE 3 0.083464 (2747 ) 0.083464
221 98 S 0.028622 (FF4T ) 0.028622
222 99 S 0.010473 (FF4T) 0.010473
TE T ATH: IHSME
223 10 ST ATSTH ST 0.313851 (3#aY) 0.313851
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224 11 HIST ATSTH ST 0.418209 (FF47 ) 0.418209
225 12 o 0.017995 (FFa7 ) 0.017995
226 13 TS T 0.007638 (297 ) 0.007638
227 14 el ST 7 Taq 0.003478 (z%47 ) 0.003478
228 15 T 0.000744 (FFaT ) 0.000744
229 18 i 0.000003 (2&47 ) 0.000003
230 || 218/1 T 0.035398 (z%47 ) 0.035398
231 218/2 Fo 0.035398 (FT7) 0.035398
232 || 219/ o 0.008573 (ZFa% ) 0.008573
233 | 219/2 o 0.008573 (ZFa% ) 0.008573
234 || 226/2 o 0.230526 (FFa7 ) 0.230526
235 287 o 0.000712 (FFaT ) 0.000712
236 || 288/1 o 0.014506 (FFaT ) 0.014506
237 || 288/2 o 0.014506 (FFaT ) 0.014506
238 || 289/1 T 0.000086 (FF47 ) 0.000086
239 || 289/2 T 0.000086 (FF47 ) 0.000086
240 || 289/3/1 T 0.000086 (FF47 ) 0.000086
241 || 289/3/2 T 0.000086 (FF47 ) 0.000086
242 33 T 0.002389 (FF47 ) 0.002389
243 34 Fft S 7 T 0.004453 (ZF97 ) 0.004453
244 35 e I 0.007684 (ZFaT ) 0.007684
245 39 FO 0.019344 (297 ) 0.019344
246 40/1 o 0.029287 (ZFaT ) 0.029287
247 40/2 o 0.029287 (ZFaT ) 0.029287
248 40/3 FO 0.029287 (247 ) 0.029287
249 6/1 o 0.013262 (%47 ) 0.013262
250 7 qE=F 0.000203 (FFa7 ) 0.000203
251 8 Fft ST F T 0.061853 (FF4% ) 0.061853
252 9 ST ATSTH ST 0.069492 (3FaY) 0.069492

M T 719 fharett
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11

253 10 ST 0.006679 (FF47 ) 0.006679
254 11 T 0.000706 (FF47 ) 0.000706
255 144 i 0.000447 (z%47 ) 0.000447
256 145 T 0.002271 (z%4% ) 0.002271
257 173/1 Fo 0.005001 (247 ) 0.005001
258 || 173/2/1 i 0.005001 (2&4¥ ) 0.005001
259 || 173/2/2 GEED 0.005001 (z%4¥ ) 0.005001
260 175 ST 0.000568 (247 ) 0.000568
261 176 E1E] 0.01868 (ZF4Y ) 0.01868
262 177 T A 0.155585 (ZFa7 ) 0.155585
263 178 T A 0.165071 (FFaT ) 0.165071
264 179 TEIE @EF 0.190862 (FFaT ) 0.190862
265 180 T 0.000024 (Z%47 ) 0.000024
266 182 E1E] 0.002666 (ZF47 ) 0.002666
267 183 T 0.002367 (2F9% ) 0.002367
268 184 T 0.001598 (FF47 ) 0.001598
269 191 T 0.000675 (237 ) 0.000675
270 192 9ITE 0.004237 (2%4% ) 0.004237
271 204 T 0.005011 (FFa% ) 0.005011
272 206 T 0.007126 (2F47 ) 0.007126
273 212 T 0.072904 (2%47 ) 0.072904
274 22 Fo 0.000014 (%47 ) 0.000014
275 4 i 0.001131 (z&4¥ ) 0.001131
276 71 FO 0.000083 (27 ) 0.000083
277 712 FO 0.0029 (%77 ) 0.0029

278 8 i 0.000004 (2&47 ) 0.000004

T 3T ATH: THA

279 185 S 0.016898 (FF4% ) 0.016898
280 186 ST 0.01686 (ZFT¥ ) 0.01686
281 187/2 o 0.001377 (ZF4%) 0.001377
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282 || 189 A st ST 0.001095 (FF47 ) 0.001095
283 || 189B st T 0.006063 (FF37 ) 0.006063
284 190 st i 0.028904 (z%47 ) 0.028904
285 191 At T 0.016884 (z%47 ) 0.016884
286 192 TR EERILEERIEL] 0.027022 (%47 ) 0.027022
287 193 st i 0.008497 (z%47 ) 0.008497
288 219 LKl Fo 0.012977 (%47 0.012977
289 22 TR GEIE] 0.000201 (247 ) 0.000201
290 || 220/A st i 0.001188 (FFaT ) 0.001188
291 || 220/B st i 0.001188 (FFaT ) 0.001188
292 221 st T 0.000782 (2%47 ) 0.000782
293 224 st T 0.000324 (2%47 ) 0.000324
294 23 st T 0.035989 (Z%4Y ) 0.035989
295 25 st E1E] 0.042992 (Z%47 ) 0.042992
296 250 st T 0.003182 (z#4% ) 0.003182
297 26 st o 0.065567 (FT7) 0.065567
298 260 st T 0.000194 (FF47 ) 0.000194
299 261 st T 0.00514 (ZFa¥ ) 0.00514
300 || 300/1 EEil o 0.020754 (FaT) 0.020754
301 300/2 EEil o 0.020754 (ZFaT) 0.020754
302 301 st i 0.013463 (TFaT ) 0.013463
303 302 IGEl FO 0.016412 (%97 ) 0.016412
304 303 IGEl FO 0.020794 (297 ) 0.020794
305 309 GEl FO 0.052547 (397 ) 0.052547
306 310 st i 0.059541 (z&4¥ ) 0.059541
307 314 st i 0.028855 (2&47 ) 0.028855
308 315 TR 9TET 0.003859 (FF47 ) 0.003859
309 316 st S 0.005033 (FF47 ) 0.005033
310 317 fast Fo 0.007573 (2F47) 0.007573
311 326 TR 9TE 0.014453 (F%97 ) 0.014453
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312 336 st ST 0.005217 (3%4% ) 0.005217
313 342 st T 0.004262 (FF97 ) 0.004262
314 343 st i 0.002128 (zF47 ) 0.002128
315 35 IGEll Fo 0.024226 (Fa7) 0.024226
316 36 IGEll Fo 0.024236 (FT7) 0.024236
317 37 fasfr i 0.021542 (FF47) 0.021542
318 38 At T 0.038649 (2#97 ) 0.038649

T AR 8.300754

[®T. . RW/NH-12014/142/2024-MAH/ZONE-IV/3A ]
g srHiET, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th March, 2026

S.0. 1546(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for upgradation
and widening to 2 Lane with paved shoulder/four laning, maintenance, management and operation of NH- 353C in the
stretch of land from Km. 75+000 to Km. 96+700 (Sub Divisional Officer, Desaiganj) in the district of GADCHIROLI
in the state of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer, Desaiganj in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH- 353C in the stretch of land from
Km. 75+000 to Km. 96+700 (Sub Divisional Officer, Desaiganj) in the district of GADCHIROLI in the state of
MAHARASHTRA
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State: MAHARASHTRA District: GADCHIROLI
SL Survey/Plot Type of Land Nature of Land Area Area
No. Number (in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Armori
Village: Armori
1 1023/1 Government Shasan Van 0.097161 (Hectare ) 0.097161
2 1023/2 Government Shasan Van 0.097161 (Hectare ) 0.097161
3 1023/3 Government Shasan Van 0.097161 (Hectare ) 0.097161
4 1023/4 Government Shasan Van 0.097161 (Hectare ) 0.097161
5 1162 Private Agriculture 0.012358 (Hectare ) 0.012358
6 1163 Private Agriculture 0.00271 (Hectare ) 0.00271
7 1178 Government Agriculture 0.118278 (Hectare ) 0.118278
8 1181/1 Government  |[Jhudpi Jangal Va Gawat|| 0.011591 (Hectare ) 0.011591
9 1193/1 Private Agriculture 0.02951 (Hectare ) 0.02951
10 1194 Private Agriculture 0.02769 (Hectare ) 0.02769
11 1218/1 Private Agriculture 0.006183 (Hectare ) 0.006183
12 1218/2 Private Agriculture 0.006183 (Hectare ) 0.006183
13 1220 Private Agriculture 0.003447 (Hectare ) 0.003447
14 1223 Private Agriculture 0.001613 (Hectare ) 0.001613
15 1225 Private Agriculture 0.005941 (Hectare ) 0.005941
16 1226/1 Private Agriculture 0.003607 (Hectare ) 0.003607
17 1226/2 Private Agriculture 0.003607 (Hectare ) 0.003607
18 1227 Private Agriculture 0.002553 (Hectare ) 0.002553
19 1228/1 Private Agriculture 0.003915 (Hectare ) 0.003915
20 1228/2 Private Agriculture 0.003915 (Hectare ) 0.003915
21 1229/1 Private Agriculture 0.002077 (Hectare ) 0.002077
22 1229/1/1 Private Agriculture 0.002077 (Hectare ) 0.002077
23 1229/3 Private Agriculture 0.002077 (Hectare ) 0.002077
24 1230 Private Agriculture 0.003775 (Hectare ) 0.003775
25 1231 Private Agriculture 0.001124 (Hectare ) 0.001124
26 1233/1 Private Agriculture 0.001221 (Hectare ) 0.001221
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27 1233/1/1 Government Agriculture 0.001221 (Hectare ) 0.001221
28 1233/1/2 Government Agriculture 0.001221 (Hectare ) 0.001221
29 1233/1/3 Government Agriculture 0.001221 (Hectare ) 0.001221
30 123372 Private Agriculture 0.001221 (Hectare ) 0.001221
31 1234/1 Private Agriculture 0.004008 (Hectare ) 0.004008
32 1234/2 Private Agriculture 0.004008 (Hectare ) 0.004008
33 1236/1 Private Agriculture 0.190301 (Hectare ) 0.190301
34 1238/1/1 Private Agriculture 0.028019 (Hectare ) 0.028019
35 1239/1 Private Agriculture 0.034905 (Hectare ) 0.034905
36 1240/1 Private Agriculture 0.015032 (Hectare ) 0.015032
37 1241/1/1 Private Agriculture 0.004543 (Hectare ) 0.004543
38 1242 Government Kuran 0.001363 (Hectare ) 0.001363
39 1244/1 Private Agriculture 0.073351 (Hectare ) 0.073351
40 1244/2 Private Agriculture 0.073351 (Hectare ) 0.073351
41 134 Private Agriculture 0.064702 (Hectare ) 0.064702
42 1348/1 Private Agriculture 0.006161 (Hectare ) 0.006161
43 135 Private Agriculture 0.224892 (Hectare ) 0.224892
44 1359/1/= Private Agriculture 0.001345 (Hectare ) 0.001345
45 135972 Private Agriculture 0.001345 (Hectare ) 0.001345
46 1359/3 Private Agriculture 0.001345 (Hectare ) 0.001345
47 1359/4 Private Agriculture 0.001345 (Hectare ) 0.001345
48 1362 Private Agriculture 0.009453 (Hectare ) 0.009453
49 1363/1/= Private Agriculture 0.000038 (Hectare ) 0.000038
50 1363/1/= Private Agriculture 0.000038 (Hectare ) 0.000038
51 1363/2 Government Agriculture 0.000038 (Hectare ) 0.000038
52 1363/4 Private Agriculture 0.000038 (Hectare ) 0.000038
53 137 Private Agriculture 0.005577 (Hectare ) 0.005577
54 139 Government  ||Jhudpi Jangal Va Gawat|| 0.158744 (Hectare ) 0.158744
55 1413/1/= Private Agriculture 0.000634 (Hectare ) 0.000634
56 1413/1/%/1 Private Agriculture 0.000634 (Hectare ) 0.000634
57 1413/1/%1/2 Private Agriculture 0.000634 (Hectare ) 0.000634
58 1413/1/=/3 Government Agriculture 0.000634 (Hectare ) 0.000634
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59 1413/2 Government Agriculture 0.000634 (Hectare ) 0.000634
60 1460 Government Agriculture 0.000301 (Hectare ) 0.000301
61 1461 Government Panyakhali 0.003199 (Hectare ) 0.003199
62 1462/1 Private Agriculture 0.00292 (Hectare ) 0.00292
63 1463/1 Private Agriculture 0.001138 (Hectare ) 0.001138
64 1463/2 Private Agriculture 0.001138 (Hectare ) 0.001138
65 1463/3/= Government Agriculture 0.001138 (Hectare ) 0.001138
66 1466/1 Private Agriculture 0.024885 (Hectare ) 0.024885
67 1466/2 Private Agriculture 0.024885 (Hectare ) 0.024885
68 1466/3 Private Agriculture 0.024885 (Hectare ) 0.024885
69 1466/4 Private Agriculture 0.024885 (Hectare ) 0.024885
70 1467/1 Private Agriculture 0.000173 (Hectare ) 0.000173
71 1467/2 Private Agriculture 0.000173 (Hectare ) 0.000173
72 1468 Government Agriculture 0.003012 (Hectare ) 0.003012
73 1469 Government Agriculture 0.00266 (Hectare ) 0.00266
74 1471 Private Agriculture 0.004448 (Hectare ) 0.004448
75 1521 Private Agriculture 0.001977 (Hectare ) 0.001977
76 1750 Private Agriculture 0.011852 (Hectare ) 0.011852
77 1751 Private Agriculture 0.012274 (Hectare ) 0.012274
78 1752/1 Private Agriculture 0.043668 (Hectare ) 0.043668
79 1752/2 Private Agriculture 0.043668 (Hectare ) 0.043668
80 1752/3 Private Agriculture 0.043668 (Hectare ) 0.043668
81 1752/4 Private Agriculture 0.043668 (Hectare ) 0.043668
82 1752/5 Private Agriculture 0.043668 (Hectare ) 0.043668
83 1765/1 Private Agriculture 0.003827 (Hectare ) 0.003827
84 1765/2 Government Agriculture 0.003827 (Hectare ) 0.003827
85 1765/3 Government Rasta 0.003827 (Hectare ) 0.003827
86 1785 Private Agriculture 0.000483 (Hectare ) 0.000483
87 1794 Private Agriculture 0.00065 (Hectare ) 0.00065
88 1795 Private Agriculture 0.000511 (Hectare ) 0.000511
89 1795/1 Private Agriculture 0.000511 (Hectare ) 0.000511
90 17971 Private Agriculture 0.024503 (Hectare ) 0.024503
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91 1812 Private Agriculture 0.065767 (Hectare ) 0.065767
92 1813/1 Private Agriculture 0.014952 (Hectare ) 0.014952
93 1813/2/3 Private Agriculture 0.014952 (Hectare ) 0.014952
94 1814/1 Private Agriculture 0.00558 (Hectare ) 0.00558
95 1814/1/12 Private Agriculture 0.00558 (Hectare ) 0.00558
96 1814/2 Private Agriculture 0.00558 (Hectare ) 0.00558
97 1815 Government Agriculture 0.000254 (Hectare ) 0.000254
98 1816 Government Agriculture 0.000739 (Hectare ) 0.000739
99 1817 Government Agriculture 0.001213 (Hectare ) 0.001213
100 1818 Government Agriculture 0.00867 (Hectare ) 0.00867
101 1819/1 Government Agriculture 0.004821 (Hectare ) 0.004821
102 1819/2 Private Agriculture 0.004821 (Hectare ) 0.004821
103 1834/1 Private Agriculture 0.047255 (Hectare ) 0.047255
104 1834/2 Private Agriculture 0.047255 (Hectare ) 0.047255
105 1834/3 Government Agriculture 0.047255 (Hectare ) 0.047255
106 1887 Private Agriculture 0.029792 (Hectare ) 0.029792
107 1888/1 Private Agriculture 0.061519 (Hectare ) 0.061519
108 1888/2 Government Railway 0.031519 (Hectare ) 0.031519
109 1889/1/1 Government Railway 0.017026 (Hectare ) 0.017026
110 55 Private Agriculture 0.000659 (Hectare ) 0.000659
111 56 Private Agriculture 0.000387 (Hectare ) 0.000387
112 5711 Private Agriculture 0.008295 (Hectare ) 0.008295
113 5772 Private Agriculture 0.008295 (Hectare ) 0.008295
114 59/1/1 Private Agriculture 0.001643 (Hectare ) 0.001643
115 59/1/2 Private Agriculture 0.001643 (Hectare ) 0.001643
116 69 Private Agriculture 0.000251 (Hectare ) 0.000251
117 70 Private Agriculture 0.004644 (Hectare ) 0.004644
118 71 Private Agriculture 0.044199 (Hectare ) 0.044199
119 78 Private Agriculture 0.002187 (Hectare ) 0.002187
120 80 Private Agriculture 0.021409 (Hectare ) 0.021409
121 81 Private Agriculture 0.031463 (Hectare ) 0.031463
122 82 Private Agriculture 0.017593 (Hectare ) 0.017593
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123 83/1 Private Agriculture 0.033731 (Hectare ) 0.033731
124 83/2 Private Agriculture 0.033731 (Hectare ) 0.033731
125 85 Private Agriculture 0.019235 (Hectare ) 0.019235
126 86 Private Agriculture 0.031161 (Hectare ) 0.031161
127 87 Private Agriculture 0.01491 (Hectare ) 0.01491

128 88 Private Agriculture 0.003476 (Hectare ) 0.003476
129 977/1/1 Government Shasan Van 0.025167 (Hectare ) 0.025167
130 977/1/2 Government Shasan Van 0.025167 (Hectare ) 0.025167
131 977/1/3 Government Shasan Van 0.025167 (Hectare ) 0.025167
132 977/1/4 Government Shasan Van 0.025167 (Hectare ) 0.025167
133 977/2 Government Agriculture 0.025167 (Hectare ) 0.025167
134 977/3 Government Agriculture 0.025167 (Hectare ) 0.025167
135 997/1 Government Agriculture 0.052098 (Hectare ) 0.052098
136 997/2 Private Agriculture 0.052098 (Hectare ) 0.052098

Village: Dongargaon

137 10 Private Agriculture 0.005034 (Hectare ) 0.005034
138 11 Private Agriculture 0.011891 (Hectare ) 0.011891
139 12 Private Agriculture 0.014692 (Hectare ) 0.014692
140 14 Private Agriculture 0.024925 (Hectare ) 0.024925
141 15 Private Agriculture 0.026676 (Hectare ) 0.026676
142 18 Private Agriculture 0.063251 (Hectare ) 0.063251
143 19 Private Agriculture 0.056997 (Hectare ) 0.056997
144 25 Private Agriculture 0.031214 (Hectare ) 0.031214
145 26 Private Agriculture 0.028894 (Hectare ) 0.028894
146 30 Private Agriculture 0.028637 (Hectare ) 0.028637
147 31 Government  ||Jhudpi Jangal Va Gawat|| 0.001057 (Hectare ) 0.001057
148 32 Private Agriculture 0.022213 (Hectare ) 0.022213
149 33 Private Agriculture 0.020135 (Hectare ) 0.020135
150 363 Private Agriculture 0.043663 (Hectare ) 0.043663
151 364 Private Agriculture 0.009388 (Hectare ) 0.009388
152 365 Private Agriculture 0.012594 (Hectare ) 0.012594
153 366 Private Agriculture 0.000384 (Hectare ) 0.000384
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154 368 Private Agriculture 0.000087 (Hectare ) 0.000087
155 377 Private Agriculture 0.002984 (Hectare ) 0.002984
156 379 Private Agriculture 0.000019 (Hectare ) 0.000019
157 395 Private Agriculture 0.001268 (Hectare ) 0.001268
158 396/1 Private Agriculture 0.279412 (Hectare ) 0.279412
159 396/2 Private Agriculture 0.279412 (Hectare ) 0.279412
160 396/3 Private Agriculture 0.279412 (Hectare ) 0.279412
161 400/1 Private Agriculture 0.00013 (Hectare ) 0.00013
162 400/2 Private Agriculture 0.00013 (Hectare ) 0.00013
163 401 Private Agriculture 0.011181 (Hectare ) 0.011181
164 423 Private Agriculture 0.004206 (Hectare ) 0.004206
165 424 Private Agriculture 0.005933 (Hectare ) 0.005933
166 430 Private Agriculture 0.001472 (Hectare ) 0.001472
167 431 Private Agriculture 0.000333 (Hectare ) 0.000333
168 432 Private Agriculture 0.002533 (Hectare ) 0.002533
169 435 Private Agriculture 0.000133 (Hectare ) 0.000133
170 438 Private Agriculture 0.000253 (Hectare ) 0.000253
171 439/1 Private Agriculture 0.022496 (Hectare ) 0.022496
172 439/2 Private Agriculture 0.022496 (Hectare ) 0.022496
173 444 Private Agriculture 0.071225 (Hectare ) 0.071225
174 448 Private Agriculture 0.027691 (Hectare ) 0.027691
175 449 Private Agriculture 0.016504 (Hectare ) 0.016504
176 456 Private Agriculture 0.000443 (Hectare ) 0.000443
177 468 Private Agriculture 0.000577 (Hectare ) 0.000577
178 469 Private Agriculture 0.006939 (Hectare ) 0.006939
179 470 Private Agriculture 0.010237 (Hectare ) 0.010237
180 471 Private Agriculture 0.010651 (Hectare ) 0.010651
181 472 Private Agriculture 0.011313 (Hectare ) 0.011313
182 474/1 Private Agriculture 0.007361 (Hectare ) 0.007361
183 474/2 Private Agriculture 0.007361 (Hectare ) 0.007361
184 484/1/A Private Agriculture 0.005329 (Hectare ) 0.005329
185 484/1/B Private Agriculture 0.005329 (Hectare ) 0.005329
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186 484/2 Private Agriculture 0.005329 (Hectare ) 0.005329
187 485 Private Agriculture 0.00002 (Hectare ) 0.00002

188 486 Private Agriculture 0.00171 (Hectare ) 0.00171

189 487 Private Agriculture 0.025232 (Hectare ) 0.025232
190 488 Private Agriculture 0.029683 (Hectare ) 0.029683
191 489 Private Agriculture 0.012017 (Hectare ) 0.012017
192 8 Private Agriculture 0.022631 (Hectare ) 0.022631
193 9 Private Agriculture 0.013177 (Hectare ) 0.013177

Village: Thanegaon

194 100 Private Agriculture 0.020787 (Hectare ) 0.020787
195 101/1 Private Agriculture 0.03223 (Hectare ) 0.03223

196 10172 Private Agriculture 0.03223 (Hectare ) 0.03223

197 102 Private Agriculture 0.019199 (Hectare ) 0.019199
198 103 Private Agriculture 0.022823 (Hectare ) 0.022823
199 104 Private Agriculture 0.023862 (Hectare ) 0.023862
200 105/1 Government Shasan Van 0.017982 (Hectare ) 0.017982
201 105/2 Private Agriculture 0.017982 (Hectare ) 0.017982
202 106/1 Government Shasan Van 0.014597 (Hectare ) 0.014597
203 107 Private Agriculture 0.025167 (Hectare ) 0.025167
204 108 Private Agriculture 0.041169 (Hectare ) 0.041169
205 115 Private Agriculture 0.002718 (Hectare ) 0.002718
206 117/1 Government Shasan Van 0.332717 (Hectare ) 0.332717
207 118 Private Agriculture 0.066952 (Hectare ) 0.066952
208 122/2 Private Agriculture 0.023934 (Hectare ) 0.023934
209 127/1 Government Shasan Van 0.083464 (Hectare ) 0.083464
210 15 Private Agriculture 0.00345 (Hectare ) 0.00345

211 52 Private Agriculture 0.000782 (Hectare ) 0.000782
212 54 Private Agriculture 0.046124 (Hectare ) 0.046124
213 55/1 Private Agriculture 0.060474 (Hectare ) 0.060474
214 57 Government Shasan Van 0.007893 (Hectare ) 0.007893
215 58 Private Agriculture 0.024091 (Hectare ) 0.024091
216 60 Private Agriculture 0.003734 (Hectare ) 0.003734
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217 61 Government Agriculture 0.011205 (Hectare ) 0.011205
218 62 Private Agriculture 0.013204 (Hectare ) 0.013204
219 63 Government  ||Jhudpi Jangal Va Gawat|| 0.004728 (Hectare ) 0.004728
220 64/1 Government Shasan Van 0.083464 (Hectare ) 0.083464
221 98 Private Agriculture 0.028622 (Hectare ) 0.028622
222 99 Private Agriculture 0.010473 (Hectare ) 0.010473
Village: Deulgaon
223 10 Government  |[Mothya Jhadache Jangal|| 0.313851 (Hectare ) 0.313851
224 11 Government  |[Mothya Jhadache Jangal|| 0.418209 (Hectare ) 0.418209
225 12 Private Agriculture 0.017995 (Hectare ) 0.017995
226 13 Government Boliche Pot 0.007638 (Hectare ) 0.007638
227 14 Government  |[Jhudpi Jangal Va Gawat|| 0.003478 (Hectare ) 0.003478
228 15 Private Agriculture 0.000744 (Hectare ) 0.000744
229 18 Private Agriculture 0.000003 (Hectare ) 0.000003
230 218/1 Private Agriculture 0.035398 (Hectare ) 0.035398
231 218/2 Private Agriculture 0.035398 (Hectare ) 0.035398
232 219/1 Private Agriculture 0.008573 (Hectare ) 0.008573
233 21972 Private Agriculture 0.008573 (Hectare ) 0.008573
234 226/2 Private Agriculture 0.230526 (Hectare ) 0.230526
235 287 Private Agriculture 0.000712 (Hectare ) 0.000712
236 288/1 Private Agriculture 0.014506 (Hectare ) 0.014506
237 288/2 Private Agriculture 0.014506 (Hectare ) 0.014506
238 289/1 Private Agriculture 0.000086 (Hectare ) 0.000086
239 289/2 Private Agriculture 0.000086 (Hectare ) 0.000086
240 289/3/1 Private Agriculture 0.000086 (Hectare ) 0.000086
241 289/3/2 Government Agriculture 0.000086 (Hectare ) 0.000086
242 33 Private Agriculture 0.002389 (Hectare ) 0.002389
243 34 Government  ||Jhudpi Jangal Va Gawat|| 0.004453 (Hectare ) 0.004453
244 35 Government Boliche Pot 0.007684 (Hectare ) 0.007684
245 39 Private Agriculture 0.019344 (Hectare ) 0.019344
246 40/1 Private Agriculture 0.029287 (Hectare ) 0.029287
247 40/2 Private Agriculture 0.029287 (Hectare ) 0.029287
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248 40/3 Private Agriculture 0.029287 (Hectare ) 0.029287
249 6/1 Private Agriculture 0.013262 (Hectare ) 0.013262
250 7 Government Sadak 0.000203 (Hectare ) 0.000203
251 8 Government  ||Jhudpi Jangal Va Gawat|| 0.061853 (Hectare ) 0.061853
252 9 Government  |[Mothya Jhadache Jangal|| 0.069492 (Hectare ) 0.069492
Village: Kitali

253 10 Private Agriculture 0.006679 (Hectare ) 0.006679
254 11 Private Agriculture 0.000706 (Hectare ) 0.000706
255 144 Private Agriculture 0.000447 (Hectare ) 0.000447
256 145 Private Agriculture 0.002271 (Hectare ) 0.002271
257 173/1 Private Agriculture 0.005001 (Hectare ) 0.005001
258 173/2/1 Private Agriculture 0.005001 (Hectare ) 0.005001
259 173/2/2 Government Sadak 0.005001 (Hectare ) 0.005001
260 175 Private Agriculture 0.000568 (Hectare ) 0.000568
261 176 Private Agriculture 0.01868 (Hectare ) 0.01868
262 177 Government Shasan Van 0.155585 (Hectare ) 0.155585
263 178 Government Shasan Van 0.165071 (Hectare ) 0.165071
264 179 Government Pahad Khadak 0.190862 (Hectare ) 0.190862
265 180 Private Agriculture 0.000024 (Hectare ) 0.000024
266 182 Private Agriculture 0.002666 (Hectare ) 0.002666
267 183 Private Agriculture 0.002367 (Hectare ) 0.002367
268 184 Private Agriculture 0.001598 (Hectare ) 0.001598
269 191 Private Agriculture 0.000675 (Hectare ) 0.000675
270 192 Government Shasan Van 0.004237 (Hectare ) 0.004237
271 204 Private Agriculture 0.005011 (Hectare ) 0.005011
272 206 Private Agriculture 0.007126 (Hectare ) 0.007126
273 212 Private Agriculture 0.072904 (Hectare ) 0.072904
274 22 Private Agriculture 0.000014 (Hectare ) 0.000014
275 4 Private Agriculture 0.001131 (Hectare ) 0.001131
276 71 Private Agriculture 0.000083 (Hectare ) 0.000083
277 72 Private Agriculture 0.0029 (Hectare ) 0.0029

278 8 Private Agriculture 0.000004 (Hectare ) 0.000004
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Village: Churmura
279 185 Private Agriculture 0.016898 (Hectare ) 0.016898
280 186 Private Agriculture 0.01686 (Hectare ) 0.01686
281 187/2 Private Agriculture 0.001377 (Hectare ) 0.001377
282 189 A Private Agriculture 0.001095 (Hectare ) 0.001095
283 189 B Private Agriculture 0.006063 (Hectare ) 0.006063
284 190 Private Agriculture 0.028904 (Hectare ) 0.028904
285 191 Private Agriculture 0.016884 (Hectare ) 0.016884
286 192 Government  |[Jhudpi Jangal Va Gawat|| 0.027022 (Hectare ) 0.027022
287 193 Private Agriculture 0.008497 (Hectare ) 0.008497
288 219 Private Agriculture 0.012977 (Hectare ) 0.012977
289 22 Government Pond 0.000201 (Hectare ) 0.000201
290 220/A Private Agriculture 0.001188 (Hectare ) 0.001188
291 220/B Private Agriculture 0.001188 (Hectare ) 0.001188
292 221 Private Agriculture 0.000782 (Hectare ) 0.000782
293 224 Private Agriculture 0.000324 (Hectare ) 0.000324
294 23 Private Agriculture 0.035989 (Hectare ) 0.035989
295 25 Private Agriculture 0.042992 (Hectare ) 0.042992
296 250 Private Agriculture 0.003182 (Hectare ) 0.003182
297 26 Private Agriculture 0.065567 (Hectare ) 0.065567
298 260 Private Agriculture 0.000194 (Hectare ) 0.000194
299 261 Private Agriculture 0.00514 (Hectare ) 0.00514
300 300/1 Private Agriculture 0.020754 (Hectare ) 0.020754
301 300/2 Private Agriculture 0.020754 (Hectare ) 0.020754
302 301 Private Agriculture 0.013463 (Hectare ) 0.013463
303 302 Private Agriculture 0.016412 (Hectare ) 0.016412
304 303 Private Agriculture 0.020794 (Hectare ) 0.020794
305 309 Private Agriculture 0.052547 (Hectare ) 0.052547
306 310 Private Agriculture 0.059541 (Hectare ) 0.059541
307 314 Private Agriculture 0.028855 (Hectare ) 0.028855
308 315 Government Shasan Van 0.003859 (Hectare ) 0.003859
309 316 Private Agriculture 0.005033 (Hectare ) 0.005033
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310 317 Private Agriculture 0.007573 (Hectare ) 0.007573
311 326 Government Shasan Van 0.014453 (Hectare ) 0.014453
312 336 Private Agriculture 0.005217 (Hectare ) 0.005217
313 342 Private Agriculture 0.004262 (Hectare ) 0.004262
314 343 Private Agriculture 0.002128 (Hectare ) 0.002128
315 35 Private Agriculture 0.024226 (Hectare ) 0.024226
316 36 Private Agriculture 0.024236 (Hectare ) 0.024236
317 37 Private Agriculture 0.021542 (Hectare ) 0.021542
318 38 Private Agriculture 0.038649 (Hectare ) 0.038649

Total 8.300754
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